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MR. SPEAKER: The question is:

“That this House do further ex-
tend upto the last day of the first
week of the next Monsoon Session
(1975), the time for the presenta.
tion of the Report of the Joint Com-
mittee on the Bill further to amend
the Constitution of India '

The motion was adopted.

—

12.28 hrs.

RE. BUSINESS OF THE HOUSE—
Contd,

SHRI INDRAJIT GUPTA (Ali-
pore): One clarification about the List
of Businegs, Upto yesterday, the pro-
visiona] List of Business had said that
the Railway Budget would be presen-
ted at 3.00 p.m. and accordingly you
Were good enough to fix the meeting
of the Business Advisory Committee
at 430 pm. But today I find that the
Business Advisory Committec meeting
has been advanced to 3.00 p.m. and the
Railway Budget has been put back to
4.00 pm. Rumour has it that the new
Railway Minister, after consulting an
astrologer, has decided that it is pro-
pitious for him to present the Budget
at 400 pm. and not at 3.00 pm I
would like to know whether there is
any truth in this, Everybody is talk-
ing about it.

SHRI PILOO MODY (Godhra): If
it will result in less accidents, then

we accept.

MR. SPEAKER: T do not think the
Railway Minister has anything to do
with it, It is fixed by our Secretariat.

SHRI SHYAMNANDAN MISHRA
(Begusaria): How ocan it be that the
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Minister has no say in this matter?
Generally we find that the Minister
indicated his convenience and accord-
ing to that, the item is put down.

SHRI JYOTIRMOY BOSU (Dia~
mond Harbour): That is because he
did the padarpan into the Rail Bhavan
on an Amavasya day and no Minister
had stayeq there for more then a year
and a half since Jagjivan Babuji,
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THE MINISTER OF WORKS AND
HOUSING AND PARLIAMENTARY
AFFAIRS (SHRI K, RAGHU RAMA-
IAH): You know the discussion will
take more than an hour. Therefore,
let it be at the end of the day. It
cannot be carlier, We have got a
tight schedule, It will be after 5 pm.
From 5 to 7 p.m. you can have it.

MR. SPEAKER: This Call Atten-
tion Motion was dropped and the dis-
cussion has been fixed after the Rail-
way Minister's Budget speech, Now,
the other business is finished and if
your Member, Mr. Stephen is ready
to move his motion, I have no objec-
tion.

SHRI K. RAGHU RAMAMAIAH:
He is ready. We should commence
that now and then after 5 p.m, you
can have the discussion.

MR. SPEAKER: Now, we have one
notice under Rule 377 about this
Indian Hockey Team,

Several hon. Members rgse—

MR. SPEAKER: 1 do not allow
more than one. I have allowed this.
It is no question of writing to me
a number of times. There are so many

" of them. I cannot accept all of them.

I cannot commit myself,
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SHRI 8 M. BANERJEE (Kanpur).
I do not want your commitment. Three
workers have been killed, .

MR, SPEAKER: These motions
came from three hon. NMembers, viz,
Sarvashri Vajpayee, Sathe and Priva
Ranjan Das Munsh: to rame the matter
about the reported notice given by
members of the Indian Hockey Team
for the World Cup Tournament that
they would refuse to play in the Kuala
Lumpur Tournament, 1n case the team
was not cleared within three days, So,
I have mentioned the names, but only
one member will speak, I saw the
order of the 1eccipt of the notices and
Shr1 Vajpayce's name is the first

Now Shn Vajpayee

MATTER UNDER RULE 377

12.35 hrs.

REpORTED Noircr By MEMBEKs OF
InpiaN HockEy TEAM FOR WorLp Cur
TOURNAMENT
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“We are left with no alternative.
Atter all we are also human beings
and all this duty politics and un-
certain'y do afiect our morale and
game We have been practising here
for more than seven hours a day
for thiee months to bring back the
lost glory But this wretched poli-
ties and infighting have completely
dampened our spirits ™
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